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Demand to make functioning of post-mortem centre mandatory
for the medical colleges

DR. VIKAS MAHATME (Maharashtra): Sir, as we are all aware, Forensic Medicine
plays an important role in the verdict of several criminal cases like rape, murder, etc.
This is the reason a doctor performing post mortem should be thorough in knowledge
as well as skills. However, it is noticed that many of the medical colleges, especially
private, are not even having the facility of performing post mortem and do not perform
a single post mortem. Student passes without performing or witnessing a single post
mortem. Such unskilled doctors, when required to conduct a post mortem, are unable
to collect proper evidence and many culprits walk out clean from rape and murder
charges. | feel this itself is a crime and it must be mandatory for the medical colleges
to have a functioning post-mortem centre.
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Demand to Promote Afforestation
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*Laid on the Table.



